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THE DEPUTY CHAIRMAN: We will - Budgel of ihe new Goverrmént on 1st

take up the Short Duration Discussion
now.
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THE DEPUTY CHAIRMAN: Now,
" that matter is closed.

SHRI JAYANT KUMAR
MALHOUTRA: But, Madam, this ques-
tion should be answered,

THE DEPUTY CHAIRMAN: You
can writc the guestion and send it to the
Minister, with a copy to me. 1 will get
you the answer. Now, we will go the
Short ' Duration, Discussion regarding
price risc. ShrigPranab Mukherjce.

SHORT DURATION DISCUSSION

Current Economic Situation and
Implicafions on Indian Economy

SHRI PRANAB MUKHERJEE (West

Bengai): Madam, T am grateful to you for
permitting me to raisc the Short Duration
Discussion under rule 176 on the current
cconomic situation and its implications on
various aspects of Indian economy, in-
cluding price risc and recession.

Madam, six months ago, when the ! 0 el
L year concerned before the Finance Minis-

Financc Minister presented the first
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June, 1998, he identified ten key objec-
tives of the Budget. In para 7 of Part’ A
of his Budget speech, the Financé Minis-
ter observed, and I quote, “Growing on
the National Agenda for Governarice an4
policy statement of the Prime Minister, &
believe that Key objectives of this Budget
should be...” And then he identified ten
objectives. “Strengthen thie foundation of
Indian economy. Revetse the decline in
agriculture and “strengthen the ‘rural
econonty. Restore the momeéntum of in-
dustrial growth. Accelerate the develop-
ment of infrastriicture.” Rapidly expand
job- opportunities. Tmpetus to socidl sec-
tor. Integration with the world economy.
Revival of exports. Ensure macro-
economic stability; control over inflation.
Raise the rate of domestic saving. Free
the productive encrgies of the people
from burcaucratic hurdles and control,

Eight months have passed since the
new Government assumed office. The
first six months of the financial year are

‘over. Therefore, let us have a look at it.

What has been the performance? The

. Finance Minister wanted to have control

over inflation. In these six months, the
rate of inflation has just doubled from 4.3
per cent in Aprik—September, 1997 to
8.2 per cent in April—September 1998.
The Finunce Minister proposed and
promised that revival of exports should
takc place. Yes; there has been some
achicvement in exports, but not revival.
After many, many years, this country has
registered a negative growth in exports in
the first six months. From April, 98 to
Scptember, 98, in the first six months,
the negative gr3wth of export was —3.4
per cent. 1 am not talking of the 20 per
cent export growth, in US dollar terms,
of the last three years of the Congress
rule. Even compared with the perform-
ancc of the United Front rule during
which the -exports growth wenmt down. 1
am happy; at least, I felt hdppy when the
Commerce Minister took an unusual step
of presenting the Exim Policy for the
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trr came to present his full Budget. You ]

will recall, Madam, the Commerce Minis-
ter presented his Exim Policy for the
year, though there is a long-term exim
pclicy. But he thought it prudent to
rcvise, to amend, certain sections of the
Cxim Policy so that the export is boosted
and revived because the export was going
down. There was very small growth. The
comparative figures in the first siv Jionths
of the -revious year was a os.tive 2.8
per So, I felt clated when the
Commerce Minister came out with his
socheze But, what is the outcome of it?
Lo oail the taste of a4 pudding is in
cating. We found that instead of register-
ing any positive growth, the exports have
declined; and it is —3.4 per cent in the
first six months of the current yeur.

Al

WLt bave been the vounsequences? The
consequences have been that in the first
six months the trade gap has simply
doublcd. The trade gap imbalance was
minus 2,495 million US dollars in 1997
and that has just increased to 4,995
awutlion US dollars despite the fact that
import has not grown substantially
e cause industry had not picked up. The
wdustnial growth, against six and odd per
cont, has come down to just about three
or thrcc-and-a-half per cent in the first
six mornths. Import is not picking up. The
vaport growth is varying betweep five
and sx per ceat. it har also coince down,
in the last six months to botwzen thiee
and four per cent. Despite that, the trade
gap has doubled from 2.5 billion US
dollars 10 5 billion US dollars. 1 know,
the Finance Minister may come out and
say: “Why are you worrying? We have a
huge forcign exchange reserve to the
extent of 26 billion US dollars, excluding
gold and SDR. Therefore, there will be
no BoP crisis immediately.” But, the
trend is to be reversed. What steps are
you going to take to reverse this trend?
This is the question I am posing. Madam,
when the Finance Minister presented his
Budgcet, from this side of the House we
both, mysclf and my senior colleague,
Dr. Manmohan Singh, uttered a word of
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[~ caution while participating in the Budget
discussions. We pointed out and uttered a
word of caution to the Finance Minister:
“Mr. Finance Minister, your revenue
projection is on the higher side and on
the basis of which you are computing
your fiscal deficit, it is bound to prove
erroneous because you arc assuming 17%
growth on the revenue side. You also
assumed perhaps, inflation rate to be 7
per cent and there would be a real 11 per
cent growth in the revenue taken
together about 17 percent growth in
overall revenue realisation. What has
been the outcome? Madam, I have some
figures with me. I am talking of three
taxes. Except excise duty all are owned
by the Central Government and they are
the bulk of the Central Government's
taxes.

The projection for corporation tax for
the whole year was Rs. 26,550 crores.
Pro-rata realisation per month should
have been Rs. 2,212 crores. In the first
five months the realisation has been Rs.
10,350 crores from April to August. It
would have been Rs. 11,060 crores and
the shortfall is almost Rs. 700 crores. The
Budget Estimate was Rs. 55,910 crores
for the Excise duty. Pro-rata realisation
should have been Rs.. 4,660 per month
The actual realisation, in the first five
months, should have been Rs. 23,300
crores. Against that, the realisation is Rs.
18,000 crores and the shortfall is Rs.
5,000 crores With regard to the Customns
duty, the Budget Estimate was Rs. 48,148
crorcs. Pro-rata realisation per month
should have been Rs. 4,012 crores. The
realisation for the first five months should
have becn Rs. 20,600 crores but it is Rs.
16,123 crores actually. The shortfall is
little less than Rs. 4,000 crores. Excise
duty, Customs Duty and Corporation tax
all put together, the short fall is about
Rs. 10,000 crores of rupees. I am afraid,
Madam, there is no miracle. Unless there
is 2 miracle this trend is not going to be
reversed. Here I would like to know as to
what his basis was and what was his
assumption 1o project a growth rate of 17

percent. All of us know that one per cent
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growth in industry, particularly in the
manufacturing and other service sectors,
normally yields 0.8 per cent Central
Excise revenue. Therefore, if you want to
have ninc to ten per cent growth in the
Excise yield, the excise revenuz, then
real growth of industry should be 10 to 12
per cent. Otherwise, you will have to
depend totally on inflation. For a 10 to
12 per cent growth in the Excise Duty or
the Customs Duty, you will have to have
a minimum industrial growth of 12 to 15
per cent. The trend in three consecutive
ycars was that the industry was not
growing more than five to six per cent.
And suddenly you came out with an
cxpectation that there would be 17 per
cent growth in excise revenue and on that
basis you made all these calculations of
deficit ctc. I am afraid, at the end of the
year, the Finance Minister will come and
say sorry I could not reach the target. It
happened in 1997-98 when there was a
huge shortfall betwen the BE and RE,
that is, the Budget Estimates and the
Revised Estimates, so far as revenue was
concerncd. This year, I ain afraid, unless
some miracle happens, there is no escape
from facing a situation like that. While
coming to the third aspect of the
economy, I want to say something about
Central Plan outlay. 1 do not want to
dcal with cach and every aspect of the
cconomy -because my colieagues are there
to speak, I weuld like to draw the
attention of the Finance Minister to the
Central  Plan  outlay  because he
cmphasised on this particular point with a
very emphatic note; he suggested, “Look,
there is nothing tc be worried about. 1
have stepped up substantially the Plan
. allocation so far as the key sectors are
concerned.” The other day we were
having a discussion on a question relating
to industrial recession and we were
assured by the Industry Minister and the
Leader of the House that there is nothing
10 be. worried about because 35 per cent
stcpoup  in Plan  allocation - in
infrastructure has -been provided in the
Budget for the current year. I would like
to know from the Finance Minister as to
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what is the component of this 35 per cent
step-up; as to how much of this step up
from the IEBR and the extra budgetary
resources and how much from the
budgetary support because year after year
this is happening in the infrastructurz!
sector. We give them a lofty step-up, &
substantial allocation. Show it in the
Budget. Tell them to go into the market
and raise resources. The budgerary
support is reduced. And simply they
cannot raise resources from the market
because raising resources from the
market is highly costly with an interest
rate of 13 to 14 per cent. They are
finding that it is not going to pay them
good dividend. Therefore, they are not
raising resources from market and actual
investment is not taking place. This year
he suggested in his Budget Proposals that
there would be 14 per cent step-up in the
governmental expenditure. Yes, I do
agree with economic rationality that one
per cent expenditure step-up would
generate demand at least to 0.5 to 0.6 per
cent in the various sectors and it should
be matched by enhanced production. This
rationality is all right. But it was
expected, when you say that you will
temove  the  bottlenecks in the
nfrastructure, that the share of the
capital expenditure would be more. It has
not happened so.

What is going to happen to planning,
so far as the 9th Plan is concerned? The
&th Plan was completed by 31st March,
1997. For the two years of 199798 and
1998-99, we are poing to have prattically
a Plan holiday. There is no argument for
not finalising the Plan. This Government
is in office for eight months and eight
months period is quite enough at least to
prepare the Draft Approach. Most of the
work was by the previous commission, if
you accepted that, then it would not have
taken any time. Hardly any time was
missing. More over 8 months is a long
time. We completed this exercise in six
months. We are not extra genious.
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we had the same type of expertise which
the present Government has. Our
Government came into existence in June,
1991. We had presented the Draft
Approach Paper of the VIII Five Year
Plan to the N.D.C. in December. Why
the Plan could not be finalised, 1 am
unabie to understand. The other day, we
were told, in reply to a question, on the
floor of the House that some Cabinet
paper had been prepared. It will,
perhaps, be cleared by the end of this
month. Thereafter, they are expecting to
get this excrcise done by March. That
means, for two years there is a clear Plan
holiday and ad hoc allocations have been
made. You cannot tackle the major
problems in this way, particularly, in an
economy where we are confronted with a
serious  situation. Madam, in this
conpection, I would like to draw the
atiention of the Government to a little bit
intriguing matter by which I am a littie
bit disturbed. Of course, the hon.
Finance Minister may not have
readymade information. That is the
reason why specifically I am asking him
to note down and thereafter take action
on it. We knew what had happened to
the export of onions. 1 am sorry o bring
onions tn between. You will recollect, at
onc point of time, when I was sitting on
the other side and when the price of
omions went high, an hon. Member sitting
o this side presenicd me wida gariand
of ondens. As 2 resul of thas, 1he whois
House huad to be suspended for 1wo
minutes to clear the gnions. But, still |
am bringing...

SHRI MD. SALIM (West Bengal):
But, now, unfortunately, nobody is
presenting such a garland.

THE DEPUTY CHAIRMAN: Now it
is too expecmsive to buy a garland of
onions.

SHRI PRANAB MUKHERIJEE: My
point is, we knew that. I do not want to
subscribe to the view that our export
policy should be switch-off and switch-on
Policy. To retain our presence in the
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internatonal market, there may be a
situation when the export and import of
the same, commodity may become
necessary. To meet our export obligations
and to retain our presence in the
international market, we can export the
commodiiy and if it is in short supply, we
should rake an appropriate planning for
import. That is the rational policy. We
knew that there is going to be a shortage
of onions. It was expected. In fact, I
wanted 1o’ raise this question during the
Question Hour bacause  there was a
Question. Unfortunately, it did not
reuch. It was known to the Government
that there was going to be a short fail. 1
would like to know from the
Government, if there is a shortfall, what
import plan the Government, made. This
is relating to the supply-demand
management of the economy. This is one

important job which the Government is

expected to do. This aspect of the
management was completely ignored.

‘| According to a statement, which has been

laid on the Table the House is reply to
Question No. 107 of today, the hon.
Minister of Commerce informed this
House that from January 1o October,
1998, 2,95,183 tonnes of onions were
exported by NAFED. Madam, 2,95,183
tunnes means, it is almost 3 lakh tonnes
of onions, that we have exported. You
knew the shorifsli bacavse , now-a-davs,
these figures are available. 1 wanted fc
know 3¢ to what arrangements the
Government did to bridge the gap in the
market and to improve the supply
position. I know. Yes. The Government
has entcred into some sort of import
agreement at a late stage and there lies
the problem which is intriguing to me. 1
would like to be corrected if the figures
which { have arc wrong, We exported
onions at the rate of $239 per tonne. But,
we imported onions at the rate of $368
per tonnc. Our export price was $ 239 per
tonne and our import price was $ 368 per
tonne. That means, the difference per
tone is 129 dollars. It is a fact? We have
built up a System whcre we make bulk
import. First, we sound the market. We
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GO athowncs thal Wwe are gouig
import so much quantum because,
.automatically, there will be a cartel and
the pcople would like 10 jack up the
prices. All these mechanisms are known
to the Government. We are not new 1o
this job. We have been doing it in edible
oils, in petrol, in dicsel. We have been
doing thesc jobs for years together. But,
why has there been so much difference?
What was the prevailing price? 1 do not
know all these facts. Therefore, I would
request the Finance Minister to look into
these aspects. 1 do feel that a proper
mnquiry should take piace into all these |
aspects.  1f there  had  beea some
recalcitrant elements. and if somebody
had ed to make o quick buck, they
should be penalised. You should look
into it. Why it is relevant is because when
shis issue was debated, we were told by
b Bow. Paime M i‘.-u.A ihat piice e 5
calated t asmaan-- "IHEE & @ g 8,
gt & 48,7 But, it is not so. Yes, there|
were somie  recalcitrant rains. It had!
affccted some crops. But, Mr. Finance!
Minister  you are fully aware that this
vesr the monscon fud been one of the

best. The  whole  country  has 35
meteorological sub-divisions. Last year,
out of the 35 meteorological sub
divisions, in 17 meteorological sub

divions there were good rains, This year,
as against 17 metcorological sub-divions
of the last year, in 22 meteorological sub-
divisions, “there  were  good  rains.
Therefore, it has been a good mensoon.
As a result you are having some positive
growth in agriculture, which is helpful,
Therefore, my submission to the Finance
Ministcr would be to strengthen the
supply and demand mechanism so that|
these type of situations could be resolved |
at the appropriate time. He should have|
taken note of this fact. Of all persons,
he, particularly, should have taken note
of this fact. Whatever be his compulsions,
whatever degacy he might have inherited,
he is a seasoned administrator and he .
knows finance. When he assumed office,
he know that. unfortunately, there had
been a disturbing frend on the price front

1 DEc.
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cocavse hery asd besw an wiwatd price
movement since September 1997, and it
went up almost continuously. Why did
you not find that there had been an
upward movemart on the price front?
Whatever be the compulsions of your
coalition, whatever be the compulsions
from the political front, as a Finance
Minister, you should be honest and
straight-forward enough to tell the
people, to tell the country, to tell the
Government, “If T am to manage the
finances, 1 am to control  the
prices—which is one of the key objectives
of the Brdget—1 cannot have a situation
where 1 shafl have to live with such a
huge quantum of deficiv.” If we have a
huge quantem of deficat, then. it will
naturally add fuel 1o the fire of inflation.
You cannot deny that fact. Restriction of
Money Supply is ome of the effective
instrumient 1o which we have io resins.
And on resorting to it we have to
compromise on certain other sectors, We
cannot, avoid this. But, unfortunately,
vou had 20 priorities. 1 am afraid, Mr.
Finance Minister, you could not fulfil

-
iy

even onc  priority. You have to be:

sclective in determining your priorities.
You mentioned. that out of the ten key
objectives, control of inflation is an
important priosity for you. But I do not
know whether you strictly meant it or
you were not allowed- to take effective
steps to control.

Then, I have my last point on which 1
would like to make my observations and
thereafter I will conclude my
observations. This is one area where we
shall have to be extra careful. For
example, I read in a noval of Charles
Dickens, where there was a character,
called Mickwaber, who always used to
expect that some miracle would happen.
Even if we assume that by some miracle
the industry starts reviving, the import
starts picking up, unless you take care of
the export front, your BOP problem is
going to be serious. And signals have
come that in six months, the trade gap
has doubled from 2.5 billion 1o five
billion U 8 dollars. If we want to aviod
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he typs of 2ol avisis ik ensaled th

country m 1990, once again if taat type of
situation comes, then, it would be
extremely difficult for us to manage that.
You yoursclf know it hrzause you were
a¢ the helm of affairs-—ti.ea how you had
o manage almost—not on a day to day
basis—but on an hour to hour basis.
Please, for God’s sake, do not allow that
situation to be repeated. From this side
of the House, we wanted 10 co-operate
with you. But, unfortunately, I am sorry
to say, madam, our hand of cooperation,
extended to him, was not taken into
account with seriousness. Was it not
incumbent on you, Mr. Finance Minister,
in a difficult situation like this, to consult
Dr. Manmohan Singh, who made a
contribution in- restoring the economy
and putting it back on the rail? Yes, we
did not do it. I admit it. When we were
in office, we did not do it. But, at the
same time, there is a big difference, We
had a clear two-thirds majority. Not, of
course, during 1991-96. But till then, Dr.
Manmchan Singh used to have
discussions. What prevented you from
having a dizlogue? We are not asking you
to disclose the classified information to
us. But surely, these are national issue.

On the floor of this very House, when we
celebrated the 50th year of our independ-
ence, 1 on behalf of our party, suggested

i . X
that we should have a consensus on the
economy policy. 1 know your difficulty.
Today, no individual .Finance Minister
can dcal with the problems of subsidy,

without abroad conscnsus. Because it is a
question whether this country can afford
to have a 15 to 16 per cent of GDP as
subsidy. Therefore, if you cannot solve

¥

this problem on your own, why don’t you
have a consensus? I am mot going into
the merits or demerits of subsidy. Let us
all discuss it. A paper on subsidy was
brought by Mr. Chidambaram. He
wanted to have a discussion. What has
happened to it. Does it have no merit?
Simply beacuse it was floated by some-
vody else, it cannot be kept under seal.
We do not know, we were Rever con-
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sulted. Then, what is your wiew oz 5w
sidy? Let us discuss it. Which areas
would you like to target? How to im-
prove the disbursement of Subsidy. This
is just one instance. There are :nany
other instances. In regard to disinvest-
ment, did you not consider it necessary
that before declaring your policies unila-
terally, there should be certain discus-
sions? Yes, there is a continuation of the
policy. But, to some extent, when you
are making a departure; whea you are
making a deviation — it may be required
to meet the existing situation -— there
should be a discussion on it. Wha: is the
harm if it s discussed and, thorcafier, it
is brought before this House for its seal
of approval? Madam, with these words, 1
once again thank the Chair for permitting
me to raise this discussion. Thank you.

THE DEPUTY CHAIRMAN: The
house is adjourned for lunch till 2
O’clock.

The House then adjourned for
lunch at four minutes past one of
the clock.

The tHouse reassembled after lunch at
seven minutes past two of the clock—The
Deputy Chairman in the Chair.

SHRIMATI KAMLA SINHA:
Madam, it is nice to see you in the Chair.

THE DEPUTY CHAIRMAN: 1t is
nice to be in the House.

SHRI ASHOK MITRA: Madam, I
have a complaint to lodge. You were not
seen these days. We missed you.

THE DEPUTY CHAIRMAN: Actual-
ly as Vice-President of the I.P.U. I have
a certain responsibility ta lead some dele
gation. 1 was missing my House.

SHRI GURUDAS DAS GUPTA
(West Bengal): Madam, may I tell you:
Welcome back home?

THE DEPUTY CHAIRMAN: Always
I am welcome back home.

A T i (F| ww): fen, .
& I wd W 9l @A FER A



269 Sieort Duranon

IJq@safd: T s @l B TR S
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THE DEPUTY CHAIRMAN: Okay,

Next time [ will do that. I promise. U@
A1

o Tog (wam wer): IR S, o
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THE DEPUTY CHAIRMAN: It al-
ways rukes a person fecl very happy. 34
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A5l TR ¢, @ v A 2 A R g
A 1996-97 W 2.6 WA W, q@ 1997-98 H
64 SRUE A ¥ RR SR S e o
6.4 ST F ¥ N, &€ 12.9 VU ® g
3 iifrs sars f W@, 9 wm B W@
31 o o 6.6 Whom A D Iy o, W W
F 36w W ¥ A D BRY w7
sfrma B R B fe = F R wha
e ¥ wm ® o W ol 3 whes W oL
o A A F w W 6 yvE W wew )
fintt o = w9 W ¢ Wl o uE
Y o ad F owam o6 WY A 2495
Bifera TR @ W) o1 e §9 ad & I 6
TRl ¥ 7 w9990 FferA SR W T
s et @ @ ¥ fad @d 1931689
ffm oo T oI o, ¥ 9 ag % W
2126057 fufer zer B T §1 e & b
o & A 16830.93 i SRR W 6 A &
w, 38 ad & 6 WEA ¥ 16289.74 fifersT B

7R Tt R 8 wwa & frdfle A =R
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SR R I
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TR A Y & @ Ffgw W § =
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d ffa e -8 vl A faq ¥, ¥R @
wa st 8 30 feft on o A I R
el w R v ¥ TR B oW el i
s gfem F TR ge AR wAn % SE
1994-95 31 1995-96 & ferf oy 4 et A
arm fefd &) 39 o R GEERh, feew
R, el w9 & o T fafy O s
g 3 wua fedfe Tl 4 Pl @ SR W
& 5 T weR @ gy @ 9w gen AR
-amaﬁgﬁz%mqﬁaﬂﬁuzbmﬁ
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THE DEPUTY CHAIRMAN: He is
an M.P. here. So, he should speak here.
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JuqwMfs : Please let him speak.
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THE DEPUTY CHAIRMAN: I think
the Minister should be harassed, not the
M.P.! ...(Interruptions)... He is your own
colleague. He is putting his viewpoint.
Naturally it is not going to be your
viewpoint.
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f145 ¥BOM ROY: Madam, 1 got
confused. ...(lnterruptions)... 1 got con-

fused, Madam. Earlier, they had a plat-
form of swadeshi. Now they are using the
Congress platform! ...(Interruptions)...
THE DEPUTY CHAIRMAN: Let him
speak.
sit Tuadh: den, v 3w A W &
@ f @ vy §) R T W Ty
s ¥ Zu A o e wmE w@ ¥ Rw
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SOUR W W ST W w33
e A5 9 TS W I N w wgw W@
™ B 1 R TR TR ¥ Y e
& agel A fRW ¥ @ 6w}, W I
e fefa fee o0 @ 4, sam frfa =@
o @ @

st Heirm oy o 78 & TR IR @
iﬁﬁm ...(T@YM)... Madam, he is not
referring to the motion. ...(Interrup-
tions)...

THE DEPUTY CHAIRMAN: I have
to bring the House to order. The discus-
sion is specifically or pointedly on price
rise. It is a Short Duration Discussion
regarding price rise.

SOME HON. MEMBERS: No, no,
no.

THE DEPUTY CHAIRMAN: It i
given in the paper before me. You glease
speak on price rise.

SHRI NILOTPAL BASU: There is a
deep intellectual recession.

A URTR welw: Wem A w57 @ w R
W Toash gw o T ¥ Wy e W
T el A 8 ok o @ A R O
o A W @ w
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P owm T W oW BT W W § W
T-Y, W 33, §, = H-af A ] w
¢, 3 IR R w0 Iw oA @ ¥, e
AR AT AR E
TR o @ I E SR R R o
@ agw fog woag ¥ F W Ry e ¢
agd A 7u o W AW WA ) R

SHRI ASHOK MITRA (West Bex
gal): Madam, I thank you for giving m:
this opportunity. I am afraid I have t
speak some harsh words. 1 don’t want te
hurt anybody and if somebody still gets
hurt, 1 want to apologise in advance.

We are supposed to discuss the currein
cconomic situation and I would begin by
making a reference to a speech which the:
Prime Minister made last week at the so-
called World Economic Forum. This is
what he has stated. “The drama of demo
crtacy has nothing to do with the
cconomic reforms”. 1 am sorry that 4
seasoned politician of his sendority should
make such a make-believe statement. It &
not a drama. It s not a make-believe. I
is the harsh reality that the people hav
voted in a certain manner. Why‘i have
done so? Because they have gone
through a process of expedience. What is
the expedience? The expedience of
economic reforms. 1 am a member of the
Joint Committee which is at the moment
examining the Essential Commodities
(Amendment) Bill. A gentleman repre-

[ITranslitcraion in Arabic Script.
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«.ving the Chamber of Commerce i a
written text has stated that as a consequ-
ence of liberalisation, hoarding and
black-marketing cannot any longer be
zonsidered to be a criminal offence. This
i the mayhem that has been created in
the country. You have the freedom of the
city to mulct you poor consumers and the
Government will wawch and encourage
you from the sidelines. This is ptecls;ly
what has happeued with the onion price,
potato price and the mustard oil tragedy
that took place in Delhi. It is the
economic reforms, the freedom to throt-
de the consumers, that is responsible for
it, That is the economic reforms that you
cxport because somebody, some fore-
ener, must have told you that your
domestic prices must be equated to the
foreign price. That is what reform is.
iy should the onion price is India not
> at the same level as the onion prics ik
= United States? The per capita income
lnd:a is one per cent of the per capita
svome in the United States of America.
“zt, you expect the consumers in India
> pay the same price. This is whai has
cwppened. I you say that this i aii
siama and had nothing to do with the
gconomic reforms, I think, there could be
no better travesty of fact. Im fact, the
Finance Minister hit the nail on the head
%ere last week. He said, “the economic
policy has been a continuity and he fully
approves this conlmulty We have secen
aver the last four or five years, whoever
w the Prime Minister and whatever be
political ‘colour, the Congrees, to our
¢t the United Front, and now the
wipded Government, all the Frime
iimisters, as soon as they have been
sworn in, have rushed to say that ihe
svomomic reforms are for ever and it is a
g-2at sin not to acknowledge the virtuss
< economic reforms. Let me say that we
tsve got seven-and-a-half years of
cougomic reforms. What are the conse-
fquences The Finance Minister is sitting
tzee, T will ask him to protest if any of
y deiS are wrong. For the last seven-
a-half years the rate of growth of the
womy in the country is exactly half of
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what it was in the eightica. The rate of
ipdustrial growth is also half of what it

‘was in the cighties. In the recent months,

it has come down to two per cent or less.
In agriculture our achievement over the
last 74 years is that.the rate of agricul-
ture growth has fallen for the first time
since Indepen nce , below the mate of
population gro ow our exports arc
negative -and -ouf talanue ‘of payment is
thiteatening to riin ¥p 1o ¥2 billion doltars
this year. What did we gain? Who has
gained? Now they fry to draw our atien-
tion to the natiopal income growth which
is five per cent D1 six per cent or seven
per cent. You concentiats oa ine faaic~
rial gouds production. What is bappening
to the industrial sccior? ‘Whal is hapenisg
to the agriculture sector? Overall, in the
industrial sector and the agriculture sec-
tor ™ rawe of growth would sot axceed
25 -per tent. Then how Jo you dirive
o magical bve per ceat or Sif per cent
a5 of growih by showing that the ser-
vices sector i3 booming? What i the
szevices  sector? It comprises  hotels,
banks, insurance, plane travel and ail
that. Let e say Indie 8 & poor ¢ountry.
We knovw what our ‘per capita ‘income
level is. If I organise 10 or 12 se-called
world economic forums in different loca-
tions and fly, people. pll over frem diffe-
rent parts of the-country, that expendi-
ture on plane travel will be added to our
national income. ‘Whdt.a fat Jot -of ‘good
that will do 1o the poor peopic in the
country! This is exactly what is happening
in the couniry in the pame of services
sector which is now supposed to be
4 ser cent of the yational income. You
as. showing sn artificial incresse in in-
ceme from which the common people do
ast get any benefit. All right, what eise
aave you got? The vuly thing that you
san say is that we have 235 billion dollar
{orcign cxchange reserves which were not
there in June, 1991, But then let one Mr.
George  Sorpes come, in with one
thousand billion dollats and overnight he
can makesit play hoadini and all these 25
or 30 billion-doliars wonld disappear. Jest
specalate, speculate and speculate against |
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your currency and this money wiii disap- |

pear. So you are in a very vulnerable
position, unless the Finance Minister
could be persuaded to impose some re-
strictions on the short-term capital move-
nents, against whick we Leftists have
teen shouting for the last few years
saying you don't allow free movement of
‘short-term capital, have a locking period,
have a high rate of taxation on money
that is being sought to be taken out of
the country. This is the only way you can
somchow protect yourself and you have
to protect yourself. What else do vou
have on the agenda? One thing is very
interesting. Last week, I asked of the
Finance Minister how much of foreign
capital has come in over the last 7%
years. The answer | got is this. I asked,
“How much long-term foreign capital has
come in and what proportion of it has
gone to the luxury sector &nd to the
services sector?” This is the answer that 1
got fron him. My question was, “Will the
Finance Ministér please state the total
volume of long-term foreign capital actu- -
ally invested in the couniry in each of the
years since 1991-92 and the proportion of
aggregatc investment going to the ser-
vices scetor and the duxury coasuniption
secter™. The answer was, “Information is !
being collccted and it will be laid on the

Table of the House” EVén after T4
eurs, we do noi krow wha hys heen the
aoius gnvestmay ke has

WAL O g o i
seg everyaay in the nawspapem, stories
about approvals, fuseign investment ap-’
provals. But what has been the genuine
investment on the basis of the Indian
economy and which segments of the
economy? Aparently, the Finance Minis-
ter is not aware of it. But he has a |
feeling. He knows that things are not
going well. He knows that there is not
enough capital. So, give some more con-
cessions! From 26 per cent of foreign
" ivestment, you jump to 49 per cent; from
49 per cent to 51 per cent, from 51 per
cent to 74 per cent; and from 74 per cent,
you juimip to 100 per cent — 100 per cent
equity to the foreigners. Initially, there
was_a screen that foreign capital should

{7 DEC.,

1998] Discussion 282

" not be allowed to enter the smaijl-scalc

sector. That screen has also been lifted.
It was felt that foreign capital would stay
away from the defence sector. Now you
say that even in selective defence areas,
foreigners can come. They don't come
The situation is 4 little bit like the case of
Radha in our classics pining for Lord -
Krishna— He comes, He comes; He
never comes, In this pining of heart, we
have lost all 'initiative. Now we are leav-
ing everything to the foreigners. When 1
was young, our grandfathers, who were
small land owners, would sit at thei:
fields and young Englishmen would lec-
ture to our grandfathers, grey-haired peo-
ple. This, 1 say, was happening seventy
or eighty years ago. This is what is
happening now. Young American
graduates, at the early age of 25-27, come
here. We collect all our representatives ot
industry and business, our Ministers, and
we reverentially hear all the scrap that
these so-called experts dispense. Why
don't you, for a change listen to some of
our own experts? It is a huge country, a

coumry of more than 90 crores of people.
We have large spate of scientific
manpower, economists, saciologists, etc.,
«t¢. who can dispense. Why don’t you,
ivi a change, just turn your mind and
heart from what the foreigners have to
say? What else have you on the agenda?
¥ou must revive the share market! This
foreign prescriptiosns that if you
have a vibrant foreign market, that will
Iead to economic growth. Now we know
what they have done in Russia. In the
name of creating a vibrant foreign
market, the Russian market is taken
overby a group of mafias. I was a little
hurt when oyr Finance Minister made a
comment last, _week that we should not
say somelhmg in the House which would
hurt the sentiments of the share market.
What have you done — by ‘you’, I don’t
mean you, personally—it continues from
my fricnd, Mr. Manmohan Singh, all the
way down to 'Mr. Yashwant Sinha—with
the Unit Trust of India? I think you
ought not have the temerity to suggest to .
the Members of Pyliament that we

SELA AT &

»
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should  restrain ourselves. Bot I
remember that in this House, we had
demonstrated several times with the
Ministry of Finance as to why there is
private placement by the Unit Trust of
India. And nobody is consulted. One
does not know—when you make private
placcments whether there are also some
other shady practices involved; whether
you can draw a perfectly 100 per cent
corelationship  between the waning
fortune of the UTI and the zooming
fortune of the Bombay or the
Ahmedabad-based  industrial  family.
These are the things which we ought to
admit ourselves. You allow the UTI
reserves to be trifled away and we watch.
Again, [ don’t blame the present Finance
Minister. It is a continuing thing. So,
faithfully, he is following the code of
bchaviour that has been laid down
cathier, Even in the case of prices also, I
think Dr. Manmohan Singh was very
unfair when he drew the attention of the
House to the fact that the present
Government is not passing on the
benefits to the consumers on account of
the [owering of petroleum prices in the
world. It is a continuity. Mr. Jaswant
Singh  has  merely followed. Dr.
Man~oban Singh. Did Dr. Manmohas
Singh ever lower the prices of petroleum
products when the world prices declined®
No. The Oil Pool Account is because the
s was not passed o 0 the
wnsumers by way of subsidy, Mow, we
are following; and we are follewing a
blind man’s path. We cannot really admit
ourselves that the word; “economic
reforms” the so-called economic reforms,
is outdated; it is not going to lead wus
anywhere. But we have been told that
foreigners come and say that we must
dismantle our public undertakings. I
made a quick estimate. I did mention it
in one of the meetings of the
Consultative Committee that the total
value of the capital stock that we have
invested over the first 35 years of our
independence in the public ' sector
undertakings add upto something like 200

Eith

million dollars. At the rate at which the '
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long-tcrm foreign investment is coming to
our country, it will take a minimum of 50
years fo replace them. So, shall we? It is
easy to destroy. Shall we destroy our
public scctor undertakings becausc the
foreigners think that it is a wonderful
thing? Then everything becomes a
vacuum. It is not only that. In the
meanwhile, you have also sent
instructions to the banks that the public
sector undertakings, which are in
economic difficulties, should not be
mollycoddled, should not be allowed
working capital funds. So, let them go to
the wall. Now, there is one element of
the situation which perhaps, thg Finance
Minister has himself to realise. For
historical reasons, most of the public
sector undertakings are located in the
eastern part of the country. The workers
in the public sector undertakings are not
responsible for the fact that they are
engaged in these units; and they are also
not responsible for the shift in economic
policies. You said, “all right.” Efficiency,
efficiency, efficiency. So, get rid of these
people. Where do they go? Do you, at
all, realisc the social and political
implications? Thousands and thousands
of industrial workers are thrown out of
their jobs. What will they do? It is no use
talking in terms of efficiency. You may
make a particulas anit efficient, but, for
the cconomy as a whole, for the polity as
3 whole, you have 1o spend money on the
defence forces, on law and order, in
order to quell the disturbance which will
be unleashed when these people are
thrown out of their jobs. Now, these are
things which a narrow, so-called, classical
economist, who is only worried about his
little firms, will not take into account.
But if you are doing the accounts on
behalf of the nation, you must say, “All

[ right; what is the cost to the nation?”

Not the cost to the particular unit, but to
the nation as a whole. Who has told you
that all foreigners are efficient? I will give
you two instances. For the last six or
seven years, every year, we have bcen
allowing more and more exploration
blocks to foreign companies in the
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petroleum sector.

What has becn happening? The rate of
growth of petroleum production in the
country has fallen consistently over these
six or scven years. And what has been
the performance of these foreigners?
Negative, I would say. Now, take the
automobile sector. Huge investment in
building this luxury car that is known as
Cadillac! 1 am told that over the past
twelve months, they have sold exactly
pleven Cadillacs. How much money has
gone into investment in Cadillac? Maybe,
two hundred fifty or three hundred crores
of rupces. And two hundred fifty or three

hundred crores, which is wasted, you may -

say, is foreign money. No, Sir. It is not
just foreign money. They have used our
land. They have used our other natural
resources in order to set up this plant.
“Where do you go from here? I could
have added on and on and on. But it is
not really necessary. It is a question of
the entire nation resolving to say’ that this
is a path we should not have taken. We
have been taken for a ride for seven-and-
a-half years and we have got nothing.
There are no objective criteria on the
basis of which you can say that the
econonlic reforms are a You
cannot. Even this amount of twenty-five
billion dollars that you have is fragile.
But should we persist? Should we persist
in opening up the ipsurance sector? |
would request ouy ool agess 10 fave
luok at the so-called Malhotra Commitees
report. It is a report consisting of 150
pages. Out of these 150 pages, exactly
one-and-a-half pages are devoted to the
issue of opening up the insurance sector,
The rest of the thing is nothing but
paeans of praise of what wonderful work
the LIC and the GIC have done. In the
one-and-a-half pages, they are very
apologetic; for example, “You know,
since there is liberalisation taking.place,
.it would not look good if we don’t apen
up the insurance sector”. That's all. An
issue of aesthetics, “It would not look
good if we don't open up the insurance
sector™! Now, kindly read the literatufe
that we have on the insurance industry,

LA U8,
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specially in America. It is the most
exploitative of the industries that have
been sct up anywhere. For example, in
the name of medical insurance, see how
they haruss people. 1 find wild statements
like, if we open up, 80 billion dollars of
foreign capital would come in. The
gentlcmaen who write up such stuff should
have their heads examined. Even

‘wildness has crossed the limits. Why

should they put in these eighty billion
dollars? They are interested in taking the
money out, not in putting the money into
India.

Fually, let me talk about a little bit,
for onc-and-a-half minutes, on the
Patents Bill. This is also something that
has been hanging fire for a long time.
The world economic situation has turned
for the worse. Every nation is trying to
sonserve  its system. Every nation is
turning to be more rigidly protective. In a
way, the United States Government is
very honest. They say that as long as the
US Trade Act is there, their Trade Act is
supreme; they don’t care for the WTO. If
there is a conflict between their Trade
Act and the WTO, their Trade Act
prevails. They have already stopped the
smpost of shrimps from India. On what
grounds? It is a fantastic ground, that in
our operations for collecting shrimps we
are cndangering the life of whales, which
i 3 indescribable crime. Therefore, stop
smports from India. They are stopping
the import of Women’s garments from
India- because supposedly we did that,
that we engaged the sweated labour of
women and children. So, there will be
any number of grounds. You know, this

' morning, there was a discussion on anti-

dumping measures. We cannot stop
them. Under any circumstances, they will
clamp anti-dumping measures here, there
and everywhere, and they would mnot
stand on cerémonies. What did ‘they do?
You see, even in the WTO, there is a
provision on that. A poor country; a poor
developing country, can continue to
impose  non-tariff  restricions on
agricultural imports, and as long as the

* country docs not, on its. own, given up
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ihis purtiéular provision, no foicigner can
really persuade us to go along. What
have you done a couple of years ago? 1
am not saying that our present Minister is
responsible, but the fact has happened
that the Ministry of Finance, on its own,
wrote to the Internationa!l Monetary
Fund that we have excellent balance of
payments. But what is the reality? Our
exports are negative; Our imports are
jumping every month; our trade gap will
be something like 12 billion dollars; Yet
the Ministry of Finance, on its own,
writes te the IMF and WTO, “You.
gentiemen, should now approach our
Government so that this Government
agrees to get rid of the non-tariff barriers
on agricultural imports.” This is where I

would stop. After all, it is a question of -

realising what our national interests are.
There is no question of any party barriers
heso. We are, after all, Indians. We have
10 save our country; we have to save our
nation;- we have to save our economy,

and we can do so only when we -

" productively do something to reinstall the
narrow. in our national system. We have
lost the narrow, thanks to the continuity
of policies and practices by the
Geveraments over the past seven-and-a-
kali years. Thank you, Mada:.
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R 2 5 waed o, ¥4 ¥ It 3N weA ¥
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“Atal is my senior and unquestioned
No. 1. We take all decisions jointly.”
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he is not satisfi ed with the functioning of
the Government. & &0 @ @3de &
SR o WY R W IN W WA R
am W ¥ e R ¥ “Hoax creating
problems for the Government. The Prime
Minister cannot take decision. The RSS,
Advani, etc., are putting pressure on the
Prime Minister.” 3 3¢ Wt &¢t § R W

o A W Y we shmen T8 W ek sk
i wed § MR 98 o SR 9 R w6
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Vajpayee’s administration lost control
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Kushabhau Thakre also joins in
Government-bashing over insurane.

IW H T FA

YSRIR the party was given absolutely
no indication that it was in the offing.”
This Mr. Thakre has said in an interview
70 a weckly, “Till yesterday, we were
saying this, but now, our Government is
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doing just the opposite.” 48 3UH TA W
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[ITransli:eration in Arabic script.
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SHRI M. VENKAIAH NAIDY
(Karnataaka): Madam, a  Select
Committce  contains ~Members  of
Parliament as its members and the
Chairman is also a Member of
Partiament. Can  we  discuss  the
functioning of a Select Committee in the
House? 1 would like to have guidance
from the Chair in this regard. 1 would
request the Member to desist from
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making remarks about the Select
Committee.
SHRI JITENDRA  PRASADA:

Madam, I am quoting a news report only.

ot o ddan Ty IR Ra S T
H auy ? dm ¢ =

SHRI JITENDRA PRASADA: Can I
not quotc a news report?

it v, weltn: den, v w0 A w0
R W, A A W W e AR
o g W R ¥ R S e W Ay AW
wn g w32 T 3, @ =R dwe %
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Vpd Ll oA 2o 5
Apritti-a fliors?
bger LW Vot B

SHRI KHAN GHUFRAN ZAHIDI:
This is a fact, Madam.

SHR1 M. VENKAIAH NAIDU: Yes,
it is a fact. But, what 1 am asking is, can
we discuss the conduct of a Member, who

is the Chairman of a Select Committee?

SHRI JITENDRA PRASADA: I am
not discussing the conduct. I am only
quoting a news report, which appeared in
the Jansatta.

SHRI M. VENKAIAH NAIDU: Yes,

{ you are righit. But, my submission is, let

us desist from making any comments
about the Select Committee.

SHRI JITENDRA PRASADA: T have
not made any comments. I have only

[ 1 Transliteration in Arabic Script.
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quoted what nas appeared in the news
report. 1 have not cast any aspersions on
anybody. (Interruptions)

THE DEPUTY CHAIRMAN: If any
Member speaks about the functioning of
a Select Committee on his own initiative
and criticizes the conduct of any Member
on the floor of the House. I will not
permit it. But, he is not doing it himself.
Perhaps, he is saying that such reports
have come about this Select Committee.
It is wrong. It should not have come.
(Interruptions)

SHRI M. VENKAIAH NAIDU: He
was trying to infer that W9 783 §, 9w
w ¥, 99 9t ¥ w9 {1l That means
he was almost attributing motives to the
Committee.

THE DEPUTY®CHAIRMAN: Do not
take it that way. (Interruptions) Just one
second. If a Committee is going it will
definitely take evidence from the people.
It is pact of the work of a committee to
take the evidence of various people
involved in it and affected by it. What is
objectionable is, how the newspapers
report. Why did the newspapers make
such a comment? I think we should also
try to find out why the newspapers are
making such comments about a
Parliamentary Committee and what
happens there. If he is reading from the
paper, he is only quoting it. And it will
come on record that it is not his
allegation; it is what the newspaper has
said. 1, as ‘the Deputy Chairman of the
House, would like to know how the
newspapers make such comments. What
evidence do they have? What reasons do
they have to make such a Comment
against a Parliamentary Committee which
is appointed by the Speaker, or, by the
thon. Chairman. It is better that he reads
it so that the Finance Minister, or, the
Leader of the House, could make
inquiries as to how such news came in.
That is the point.

THE FINANCE MINISTER (SHRI
YASHWANT SINHA): I will just make

one small point. The Select Committee

[RAJYA SABHA|
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which is going into the question of the
Essential Commodities Act is headed by
an hon. Member of the other House.
Now, what is the background of that
Member? What is it? It is public
knowledge. Unless somebody quotes,
with a view .to imputing motives
«.{Interruptions).

SHRI JITENDRA PRASADA: I am
not imputing motives.

SHRI YASHWANT SINHA: I am not

making that allegation either. The point 1
am making is about what was quoted
from the newspaper, because the hon.
Member did not say that he was quoting
from the newspaper. He mentioned this
subscquently. Initially, the statement
made was to the effect that for five
months, this Committee had gone round
the country securing by itself..... And it
was mentioned ip the name of the
Chairman as if he was soliciting that kind
of a recommendation. That is the portion
which I thought was not in order.

SHRI JITENDRA PRASADA: I am
sorry if I could not make myself clear.
Can I quote this?

THE DEPUTY CHAIRMAN: From
my ruling, it is very clear that it was not
his allegation. It should be taken as a
newspaper report. 1 would like to know
why newspapers make such comments.
The Parliament should ask those
newspaper reporters as to what are the
grounds of making such allegations
against a Parliamentary Committee? Can
they substantiate it? Or, do they just
writc in the newspapers, for no reason?
(Interruptions)

Whichcver newspaper it may be, it is
immaterial. When we make any
allegation in the House, we ask the
Members to substantiate it. When any
newspaper makes an allegation against a
Parliamentary Committee, not as an
individual, but as a Committee, they
should be in a position to substantiate it
because it is a question of the dignity of a
Parliamentary Committee, and the
Members of Parliament, to whichever
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House they may belong, either the Lok
Sabha or the Rajya Sabha Members of
both the Houses are — responsible and
respected, — so, make a point in your
speech also that you are quoting from a
newspaper.
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¥R A w aw W ¥ ogad, 9w
R ...(aur)...

SHRI SANGH PRIYA GAUTAM:
madam, I have a point of order.

MD. SALIM: He is reading; and that
is a part of your ruling.

SHRI SANGH PRIYA GAUTAM:
As per my knowledge, no newspaper has
been quoted in this House.

st frivz YOR: T, vES N I @ WA
| .. (srmam)... 38 B Wl A PR
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UF B Wl 9% ¥ W AWEA § "
.. (3TTER)....

SHRI SANGH PRIYA GAUTAM:
‘Madam, no newspaper has ever been

read in this House till this day. As per
rules these cannot be quoted.

IJqmrafa: defim o, o wew # wogg
MWﬁ%&@mﬂhmﬁ&
gatrR # fdfor e &, s e R
¢ wew A e frw owm 4 ® ww A g
weife  gu ol fe, oM & gu A &,
bt ot gw 7 o, TR W w0 TOR0E 93
& A g ¥R AR ¥ vy @ W)

sit watra v N 3y & W ww R,
® e ¥ L (sEEm)...

ot fRrz weR: sm s e, A dmw ¥
7, s aed Wl w ow SR

.. (FEEA)...

SHRI SANGH PRIYA GAUTAM: 1L
reflects on me because I am a Member of
that Committee.

THE DEPUTY CHAIRMAN: Let me
satisfy him because he is a Member of it.

G o, s TR ¥ wRm @A § g
A A 1@ 5w fe i w9 W e
we T T & Faoh w0 T, g+
¥ I T A we ¥ g ww et
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SHRI YASHWANT SINHA: Madam,
1 will be replying to this debate in the
House. The Government’'s policy in
regard to the Essential Commodities Act
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is an item, which I am bound to cover in
my reply, if questions are raised about
that. But, how do I reply as far as the
Select Committee’s procedures and
procecdings are concerned? How do I do
that? I am in a real difficulty as far as
that point is concerned. 1 was thinking
that it was only with that end in view that
we conduct ourselves so that I can give a
proper reply. 1 cannot reply on behalf of
Mr. Mishra.

SHRI JITENDRA PRASADA: You
can deny this report.

SHRI YASHWANT SINHA: I cannot.
I will not.

it Rz war: o= oftg, @ M wew
w, N 7 RA . (FHEAW)..

SHRI YASHWANT SINHA: Hon.
Deputy Chairman is raising a very
important point which has a totally
diffcrent connotation. The only point I
am making is, if he starts quoting a
newspaper report with our approval or
with our support, then it assumes a
different connotation.

THE DEPUTY CHAIRMAN: The
thing is that the Finance Minister cannot
comment on the working of a Standing
Committee or a Select Committee. He is
not compctent to do that because its
Chairman has to present his report. If the
report is under discussion, then we can
take it up. But, you are not responsible
to answer it — what happened in the
Committce and what they did. It is a
matter of newspaper reporting. And I am
concerned about the dignity of both the
Houses and the Committee Chairman
and the Members. So, that covers the
point.

TN v A A T v A
@ qdm. (sqEam)..

ot v fira e A, e Red 98 W
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SHRI SANGH PRIYA GAUTAM:
He cannot reply.

THE DEPUTY CHAIRMAN: Sangh
Priya Ji, 1 am still presiding over the
House and ] can handle this situation
quite well.

g o, a9 m A g EEw aw @
@ 2, R S T AT A A9 [

st e yat: de, e & WA >

e 2 (e,

sqagrafy: 79, o SR dRm IR, T3W
aw e

We have to finish this debate today. If
you delay it, then I will have to cut the
time of every Member. Sangh Priya Ji,
please do’t interrupt.

ot Fvd s dem, ¥ S o oo Tk
G2 W w9 0w e § B 9w AWM F S
T 9g W@ W, 3§ s T W i
Xiferae wufedt T T8 o1, wS aew AW B
TH o . (HEUH)..

SHRI SANGH PRIYA GAUTAM:
Madam, I am on a point of order.

st fag woR: N Wi, T Wi W%
3t #? Y wa AN A Rgge = g |

Jaqsaf: A gfeu |

SHRI SANGH PRIYA GAUTAM:
Madam, he is misleading the House. The
Act is already there
..(Interruptions)...That Act is there. He is
misleading the House. The Essential
Commoditics Act, 1955 is already there
(Interruptions)...

THE DEPUTY CHAIRMAN: Mr.
Gautamji, you have not beecn asked to
comment on it. If you have some
information, you should take my
permission.

SHRI SANGH PRIYA GAUTAM: I
had requested for your permission.

THE DEPUTY CHAIRMAN: But [
did not give my permission.
.(Interruptions)...1  have not complied
with your request. Unless and until I
permit  your  point of  order
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«.(Interruptions)...]1 do not xnow what
the hon. Member was saying. If he is
making any wrong allegation, we will find
out and satisfy him. Okay?

SHRI SANGH PRIYA GAUTAM: 1
was on a point of order. I am on a point
of information. How could he mislead the
House ..(Interruptions)...

THE DEPUTY CHAIRMAN: Mr.
Gautamji, even on a point of order, you
should take my permission.

AW WA isalf
R o .. (FEgH)

f du g dew: ¥ 3. (@)
ugamf: s . (EEa)...

e A I IR
o e ad 9) a@ ¥ a9 R W T
2 ..(Interruptions)...

THE DEPUTY CHAIRMAN: Even

on a point of order, you take my
permission.

sh fordrz YR SR s ¥, oW T
T W W ¢ dfagn, 9t W § A
AN = TEA TR N T W W W™ 2
& |

ot o i Haw: s=w W T

ot i s Y A€ 37 AN T de
I T, = o

sagemafi: s Afse,.. (=auE) 1 want
to finish the debate. I am not allowing.
Let him finish. It cannot go on like this.
There is no seriousness in the debate on
the price rise.

it Rz wwr: W T @ W A
... (SFEu)

THE DEPUTY CHAIRMAN: I am
not allowing you. Please sit down.

Midafmtm: I mmmsm @

o fordr worg: SR v, TR WA W A Y
A I Hwd wm Ao

THE DEPUTY CHAIRMAN: Let him
finish. The Minister is capable to answer.

¥ a1, a9 g T [ A e dRY)
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@ WIe weE: a8 s & e Al §)

sht g sTAr: YA ¥ e 82 &
A FgW FE # ¥ W 9 = AR
g A W * @ ) How can

you say like that?

THE DEPUTY CHAIRMAN: 1 think
nobody is seious about the debate on the
price rise. He is only trying to create
controversies. ..(Interruptions)...Let him
finish his speech.

SHRI M. VENKAIAH NAIDU:
Madam, nobody should obstruct him. We
have no objection. But the only point is
let him not mislead the House on a point
of fact.

SHRI JITENDRA PRASADA: If I
am saying anything wrong
.(Interruptions)...

SHRI M. VENKAIAH NAIDU: You
are saying that the Act has lapsed. The
act is very much in existence.

.(Interruptions)...The Act is very much
there.

SHRI JITENDRRA PRASADA:

Okay. 1 stand corrected.
.(Interruptions)...Please listen.

But it was in the process of being
amended. So, that Act was not
implemented  because the  State
Governments and the Chief Minister
were under the impression that the Act
was going to be amended, there were
going to be some relaxations. So, this Act
was not implemented. This was the
period when the price rise took place,
hoarding took place, black-marketing
took place. Due to this, the damage was
caused. Is it clear or not?

SHRI M. VENKAIAH NAIDU: The
Act is very much there.

A f TwR: R u waeiie Al g
&= W W W W

Iqmumfy: s FN Ay wW D
... (SEA)

MR wadmdwaia
for, @ T iR W wRY)
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| @ womi s @ 4 @ W W A
sl § fr v e & 9 o w ¥ )
W A R 9 e W R, R AN
. wo ¥ fe W o geN A ww ¥ )
| R A W A T IR D I el w9
- At O s e Wi % SRR o
| §8 39 %) SAA ¥ W Y T o wd
fam i dmwammE TR R, =W
sl ¥ e

TR A G B A FeN 1 W kA
@ 78 e Agn fe Yowa sh gedl @
gom w3 w3k A sfera
@Y s T —AETH W N
TR W G e }, w R o =@
Rrd om s frer e § ok & e
Fg waa § F6 o W 3 B W Gwa w9,
@ Rt 3 T8 4 v ok wg 9 A =
T oS e A wmdm A
T 5 & ¥, € RMfed 3 T W,
TR W 2 aEd i e o T ey
ad @ el A R 2 T §, aft e
o ¥ W & Wy} e o)
|

THE DEPUTY CHAIRMAN: Shri C.
Ramachandraiah.

SHRI C. RAMACHANDRAIAH
(Andhra Pradesh): Madam Chairperson,
I may kindly be permitted to know the
time that has been allocated to me.

THE DEPUTY CHAIRMAN: The to-
tal time of your party is 12 minutes. 1
have two speakers.

SHRI C. RAMACHANDRAIAH: I
am the only speaker from my party.

THE DEPUTY CHAIRMAN: You
are the only speaker. Then, 12 minutes is
the time.

SHRI C. RAMACHANDRAIAH:
Madam, our position is entirely different
when compared to our friends. But we
feel that the national interests is para-
mount, people’s interest is supreme. In
spite of our support to the Government,
though it is issue-based, on such vital
aspects of the economy, 1 will be more

| critical. Madam, the present indications
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are pouring in, constitute very bad tid-
ings. There is a degeneration of the
economy -undoubtedly. The economy is
being worsened. On the floor of this
House, the Finance Minister has assured
that the economy will be kicked off. Six
months are over and the so-called
measures which have been initiated by
the Government have not yielded any
results. The industrial growth is 3.6 per
cent compared to the corresponding
period last year when it was six per cent;
as for consumer goods, the growth rate is
1.7 per cernt corresponding to the 5.6 per
cent of Jast year; exports have declined;
the balance-of-payments position is
worsening;, a three per cent negative
growth rate is there in the balance-of-
payments. And, we had been expecting
forcign investments from FDIs and Flls;
from April to September, the inflow is
only 0.7 billion when it was earlier three
billion.

This indicates how the economy is
being managed. As far as public finance
is concerncd, indirect tax has fallen by 14
per cent. The Government expenditure
has been increased by 14 per cent and
now the fiscal deficit has to be covered
by the funds from the market borrowings,
not by the revenues that the Finance
Minister is able to raise. Out of the
targeted Rs. 79,376 crores for this year,
we have already raised Rs. 76,452 crores
by November, which is more than 92 per
cent of the targeted figure. The present
trend continues. The market borrowings
should go up by more than Rs. 20,000
crores. Naturally, this will augment the
deficit.

With regard to the capital market, it is
continuously on the verge of decline.
During the last month, we were able to
get Rs. 1,544 crores, that is, half of the
corresponding figure of last year. This
amount has been raised by private
placement and not by the public. So, with
the dabacle of the Unit Trust of India’s
US-64 scheme, the confidence of the
common investors has been shattered, it

17 DEC.. 1998)
and the data available, the reports that T
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has been eroded. With regard to
secondary market, continuous withdrawal
of funds by the forcign financial
institutions and foreign direct institutions
have resulted in a decline of secondary

i market by seven per cent. Madam, in the

last Budget speech, I was privilaged to
make some suggestions to the Finance
Minister .and the Finance Minister had
promised certain things. I would like to
quote a few lines from his Budget speech.
I quote:

*“] am determined to keep the fiscal
deficit under check. I would like to
assure the House that I shall not allow
the fiscal deficit to slip beyond 5.6 per
cent despite all the concessions that I
have given or 1 might announce today.
1 would like to assure you that 1 have
enough cushion in my budget not only
to keep the fiscal deficit to the
projected level of 5.6 per cent but
even to bring it down. That is why we
will do all within our power on the
monetary front, on the supply side, to
be able to get over the problem.”

Now, how has the fiscal deficit gone
beyond 5.6 per cent? Why have you not
been able to contain it? The present fiscal
deficit is more than six per cent. That is
the main reason for this inflation. The
inflation may be attributed to the
vagarics of monsoon and the freak
agricultural  conditions. But 1 am
constrained to charge the Government
that it has lost all administrative and
political will to control the prices, leaving
the common man at the mercy of the
market forces. The Finance Minister on
that day had assured the House that he
would contain the fiscal deficit. I have
already referred to his speech. The fischl
deficit can be reduced only by reducing
the Non-Plan expenditure.

So, your indirect collections have gone
down by 14 per cent, your expenditure
has gone up by 14 per cent. You cannot
reduce the incident of interest. You may
be upbcat in mobilising more than four
billion dollars of Resurgent India Bonds.
But one point that T have to make is that
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you have raised it w a higher rate of
interest as compared to the International

market rates. It is not linked with.

LIBOR rates. It is above the LIBOR
rates that you have attracted the funds.
That does not mean that these forgign

institutions or NRIs have got the -

confidence in our economy. They are
giving it at a higher rate of return. So,
they have invested this amount: That is
not the real achievement. How are you
going to reduce the Non-Plan
expenditure? -

[The Vice-Chairman (Shri Md. Salim)
In the Chair.]

Can you reduce the Defence
expenditure? At this higher rate of
borrowings and at this higher quantum of
borrowings can you reduce the interest
incidence? Then -you have to fall on
subsidies? The entire country knows the
bitter experience when you made an
attempt to raise the price of urea. Six
months back, the Finance Minister had
assured the House: “I am privileged to
say”—just like every other Finance
Minister, you were also saying so—“that
1 will reduce this, I will reduce that. I will
- reduce the fiscal deficit, I will raise the
resources, I will introduce an element of
efficiency.” But ultimately, it turned out
to be necgative. That has been happening
for the last so many years, and today that
has been proved to be correct.

Sir, coming to the inflation side, since
1991, this is the worst rate of inflation,
the highest rate of inflation that has
taken place in the country. The wholesale.
price index in October was 8.85 which
could be reduced to 8.15 in November.
The Government has underplayed the
threats of inflation. The Economic Survey
has suggested, the Reserve Bank of India
reports had suggested that there were
going 10 be shortages. In spite of that,
the Government could not evolve proper
strategies. You have made an attempt to
dilutc the provision of the Essential
Commodities Act. That has given an

impression to the traders that they are |

being protected by the Government. That

[RAIYA SABHA]
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is the impression they have gained. And

. even the Prime Minister has admitted

that the middleman has played havoc. In
the Chief Ministers’ conference the Prime
Minister admitted it. I will quote an

; example. I don’t want to go deep into

other aspects. Take for example onions.
It is @ manifestation of the people’s
discontent: Even without eating onions,
people can live, It is the manifestation of
discontent. In 1996-97 the production was
42,12 lakh tons and in the next year, i.e.
1997-98, it was 36.86 lakh tons. So, there
was a decline of more than 6 lakh tons.
Any prudent Government could have
anticipated this shortage. They should
have made some proper arrangement.
They should have devised the strategies
for overcoming this shortage. Sir, the
shortage is 13.12 per cent. The shortage
of 13.12 per cent should have had the
effect of inflation of 50 per cent, not
exceeding 50 per cent. But the price rise
in opions is 700 per cent. It clearly
indicates that you have allowed the
market forces to play havoc with the
common man. Therefore, 1 request the
Government to be sincere. You can take
all these factors—industrial scenario,
foreign economy or international
scenario—into consideration, but they are
not the real or the actual contributing
They are not the Ilone
contributing factors. There should be
sincerity on the part of the Government.
He has assured us that Rs. 5000 crores
can be raised from disinvestment so that
the fiscal deficit can be contained. Not
even Rs. 600 crores have been raised till
today because foreign institutions lack
confidence in our Indian economy. Sir, I
request the Finance Minister, as the elder
leader of the Congress Party Mr. Pranab
Mukherjee, suggested, that this is high
time that we removed this kind of
subsidies. Sir, subsidy should be rational.
Why should we provide subsidy for
kerosene? Let us produce more power.
Let us clectrify all the villages. Let us
give power. Why should we subsidise the
manufacture of fertilisers? Let us give
remunerative prices to the farmers for

2038 GIPMR g9—118
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their agricultural produce. Sir, this red-

tapism should be removed. We are fol--.
lowing weak policies. We are allowing:
the bureaucracy to lead the country to.

ruin. We are allowing it. I don’t know
whether vested interests have been pre-
vailing. Unless we create a congenial
atmosphere, create confidence among the
foreign institutions and restore the confi-
dence of the common man, it is very
difficult to revive the capital market. The
Government should have close control
over the fiscal deficit. He has claimed it.
But I dare say that he has failed on that
front. The economy of the country is on
the verge of a total decline because of the
Government’s incoherent, inconsistent
and imprudent policies. Take, for exam-
ple, the Insurance Regulatory Policy.
Why should there be a confusion? The
Fimance Minister says one thing. The
Prime Minister says another thing. The
Prime Minister says that it will be intro-

duced without any change. The party:

president says some other thing. Why
should there be such a contradiction? It
may be your party’s internal affair. But
what is the signal that has been given to
the industrial sector? That is one of the
reasons why foreign institutions don’t
have the confidence to invest in our
country. The Prime Minister has an-
nounced so many sops to the NRIs,
There is no love lost betweeen the NRIs
and their motherland. They left their
motherland to earn some money. Unless
there is some rate of return from the
investment, they will never come and
invest in the country. You have to create
an atmosphere. Then only you can invite
forcign capital. With all these anomalies,
with the imprudent management of the
economy, you have burnt your fingers.
This is a sort of fire which engulfed you
and burnt you. Being a supporter of your
Government,. my sincere request to you
is, don’t compel us to burn ourselves. 1
request you to be very prudent, give a
good Government, control the economy
and take care of the concern of the
masses. Then we will be with you. Thank
you.
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not commanding heights of our economy.
Many of them are sick industries.
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Nuclcar fallout—India out of the top
five FDI dens.
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s ¥1 This will be less than three
billion. India’s share of global FDI flow
will go up by 400 billion.

sk frd ot 3, YW aw ) (smamw)

SHRI JIBON ROY: The USA is the
first. :

SHRIMATI KAMLA SINHA: Ex-

actly.
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DR. RAJA RAMANNA (Nominated):
Mr. Vice-Chairman, Sir, I would like to
take part in the debate, from the point of
view which will apply to all Govern-
ments, all the time. I do not belong to
any party, but it is very important that
we look at our industrial situation; and
what is really holding up our country
becoming the most industrialised, certain-
ly in this-area, is simply not a fiscal
problem, It is not a financial problem
alonc; it is that some basic changes have
to be made which will then make our
productivity much higher and then we
will have more money. All this has to be
done quickly. Recently, there was a
meeting on the problems of infrastructure
of the State of Karnataka, at my insti-
tute, the National Institute of Advanced
Studies. It is remarkable that the infor-
matjon that came out from such a meet-
ing-as to what can be done by any
Government the divergence between
planning and implementation. We plan,
plan and plan, but implementation .is
always very weak. This statement has
been made’ many times, but why is the
implementation so weak? That is exactly
the point on.which 1 wish to make a
statement. ] will be brief. I am surprised,
Sir, that you are so free in giving time to

- other Members. Anyway, 1 will try to
save the time for you, knowing how
important it is. For instance, in the case
of power, distribution is so bad. In dis-
tribution, half of the power is stolen; in
some States 40 per cent is stolen; in some
states 35 per cent is stolen. How can
things be stolen? It can only be done in
collusion with some local authorities. It
cannot be done just like that. Sir, the
tariff situation is impossible. The industry

Discussion

is charged 66 per cent. On the other
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hand, in the casc o1 agriculture, it is one
percent or two per ceat; someiimes, sven
frce. What comes out is this, The indus-
try is supposed to be providing ali the
necessary developmental funds. The poor
-farmer may be given free power, but
even with the free power that is gives,
because he uses very inefficient machin-
ery in which the whole pump for example
works at one to 10 per cent, the energy
that is produced is wasted-heat. Now,

these are matters not fiscal but really
somcthing that should be examined care-
fully and technologically and im-
plemented. I know free power is some-
times given for the sake of votes, but
industrial power is above votes and above
parties. Therefore, 1 would request the
hon. Finance Minister to look into that
point also only to avoid pilferage.

Then, take our roads, Sir. Qur roads
are the worst in South-East Asia. I have
just come from Bangkok a few days ago.
1 know they have spent a lot of money
and have, probably, got into trouble. But
they still have the roads. Most of our
goods are carried by road, instead of
railways. It should be by railways. But to
get to the train itself is so difficult that
people prefer trucks and vans to come to
their factories and take their things.

1 will not take too much time of the
House but still say one important thing
which I think the speakers previous to me
have aleady said. We have talked about
onc window. One window is becoming
just impossible in this country because
there is a vested interest in these many
windows, that you want people to go
from pillar to post to get something done.
And pillar-to-post automatically means
corruption. All these things have been
said before. But how are we going to
overcome it? That would be a better
subject for debate than merely saying
these things. 1 think our methods are
very, very old, going back to the British
days and we have changed nothing much
in quick implementation and quick move-

ment of files. Taking a decision on &

station of several hundred

power
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megawatts takes two to three years. What
is the use of that power when it comes?
Thercfore, I suggest that there must be
something: like a sub-cominittee to find
out why there are this type of delays
allowed to occur constantly. Who is pay-
ing fo. it? It is the industry because the
industiy can’t get its jobs done. They
cani’t put up their factories in time. They
can't get land in time. There is no water
in place. Therefore, this is the main point
that 1 would like to make and wish,
whichever Government is in power, if
this country has to compete with Japan,
with China and the other South East
Asian countrics, leave alone the Western
countrics, then our system of examining
problems, our sysiem of taking decisions
and our system of implementation has to
improve. It is so primitive that it makes
me more worried more than anything of
the onion problem that is constantly be-
ing referred to.

]

MISS MABEL REBELLO (Madhya
Pradesh): Thank you for giving me this
opportunity to speak, Sir. The Indian
cconomy is in a miserable state. Shri
Pranab Mukherjee, who is the ex-Finance
Minister of this country, has set the tone
and he has pictured how dismal our
economy is today. After him, many other
senior Members have also spoken. There-
fore, I will not speak about the economic
indicators of industrial production, ag-
ricultural production and so on. They
have spoken about these. So, I shall skip
these points. But what is going on today?
What is happening to the economy? All
indicators exhibit a downward trend.
- What is actually going up is the prices,
the money supply and the fiscal deficit.
This is really a very unfortunate state of
affairs, arising out of a total mismanage-
ment of the economy. The economic
conditions today are very seriously affect-
ing the poor. We all know that thirty per
cent of the Indians are living below the
poverty line. When the prices go up like
this today, they can’t have even one ro#i
and one subzi that they used to have

earlier. They may be having roti with salt
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"probably. As there was a lot of rumour
that salt would disappear, they might
have invested all their money on salt. 1

. wonder whether they are able to have
even one square meal. So, with the
increasg in prices and the slow-down in
production and investment, I am sure,
poverty and unemployment is increasing,
adding to the difficulties of the poor man.
So, the alarm bells are really ringing for
the cconomy.

Sir, we all know that the economic
scenario in Asia is grim. Thanks to the
devclopments in South-East Asia, reces-
sion in Japan and the continuous decline
in the value of Asian currencies. But, in
India, there is an additional factor, and
that factor is the decision of the richer
nations: to impose sanctions on us. |
think, even today, a part of the sanctions

are still in vogue. Who have suffered .

because of these nuclear explosions? It is,
actually, the poor man who has suffered

[7 DEC., 1998]
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because of these tests. Because of this -

natak, the prices have gone up and the
poor man is suffering. To my mind, today
only the agriculture and the services sec-
tor arc carrying the burden of the entire
economy. In fact, it is the farmer and
thousands of small service-oriented en-
treprencurs  who are  keeping
economy going, while the large industries
are suffering. A developing country like
ours cannot afford this. We need our
steel, cement and chemical industries to
function. All these industries are suffer-
ing and their is a terrible recession in all
these industries. We all know that a lot
of cement plants have been closed down;
a lot of steel plants have been closed
down, Today only, 1 read in the
Economic Times that the Government is
negotiating with some Mittal of Ispat
Industries for giving them over some of
the plants of SAIL, which means, the
Government which is owning the steel
industry is not able to make profit. This
industry is incurring heavy losses and
they want to give it to the private sector
and carry on like that. What will happen
to the people who are working in that

the -
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sector? God alone knows. Sir, what is
becoming increasingly clear is that the
Government does not know what it wants
to do on the economic front. We all
know the fiasco in regard to the
Insurance Bill. Some of my senior
collcagues have already spoken about '
that. The day the Finance Minister spoke
about the insurance sector, the Powet
Minister said something else anc
somcbody else said something else anc
the party people are saying something
else. As a result, the Finance Minister
had to go back on his words and then
give a statement on that. This shows the
confusion that is there in the
Government. I feel, today, there is a
crisis of confidence. We all know that
banks arc flush with funds. They have ¢
lot of money, but they hesitate to lend
and they say that they have got no viable
projects. Similarly, the consumers are
hesitant about buying. Yesterday, I was
going round in Delhi. I saw hardly any
consumer in the shops. The shopkeepers
are just sitting because people don’t have
the money to buy. They are hesitant. The
investors have all disappeared. There was
not a single major investment in the last
few months, whether it is domestic
investment or foreign investment. The
Goverpment has been speaking about
cxpress highways. Today, there was an
article .in the  Economic  Times,
“Expressways nowhere”™.” They spoke
about expressways, they spoke about
super highways; they spoke about
autovahn; they spoke about making the
national highways four-lane. They are all
speaking, but I wonder from where they
will get the finance, from where they will
mobilise the funds to make all these
projects. They are just speaking and
speaking. The Prime Minister and the
Finance Minister have been saying all the
time that they will contain the price rise,
but they are only giving bhashan.
Actually, they are not able to contain the
price rise, and the poor man is suffering
more and more.

Sir, the Indian economy is totally in a
limbo. The Finance Minister has been
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saying that e Government is in the ] Prices

process of stepping up its spendings. He
says MMt it will boost the Indian economy
and it will boost the demand. If the
Government  is  able to spend on

infrastructure sectors like power projects, :

roads, ports, etc., it will increase the
demand. This capital expenditure on
infrastructure will lead to demand for
labour, cement, steel, etc., and it will
bqost the economy. But, I wonder
whether they are serious enough and
whether they can ever do it. Sir, what
they arc interested in is just to increase
the rcvenue expenditure which  will
actually add to the fiscal deficit and it will
lcad to further escalation of inflationary
pressurcs which will eventually affect the
poor. Sir, the Government is very
cuphoric about the success of Resurgent
India Bonds which- actually netted 4.2
billion dollars in August. But they forget
that these bonds have to be repaid at
intcrest much above those prevailing
internationally.  That
invested. In fact, NRIs never had faith in
the present Indian Government and its
cconomy. If they had faith, they would
have been willing to invest in this
Resurgent Bonds at liber-linked interest
ratcs. Only when the Government
offered them non-liber-linked  high
intcrest rates did they bring in the
moncy. That shows that they really do
not have faith at all in this Government.
Moreover, the inflow of ‘Resurgent India
Bonds’ fund has led to-a growth in
money supply. This has also become an
additional factor contributing to the price
rise. So, Sir, what is needed is that the
Government  should spend money in
capita] expenditure which will kickstart
the demand, and that will stimulate
production and investment. That will
create a lot of jobs and that will help the
poor.

Sir, coming to the price rise, all over
the world, agricultural commodities and

industrial commodities are all showing a .
market fall or slow-down but in India -

prices have been rising continuously and

[RAIYA SABHA]
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all commoditics have gone up.
In fact, it has become extremely difficult
for the poor man tofive today, to make
both cnds meet. In a country like India,
with such a large population living below
the poverty line, any spurt in prices has
an immediate impact on the livelihood
and orn the ability to make both ends
meet. The impact of the price rise is first
on the vulnerable sections of the society,
that is, women and children, who
undergo untold misery. At a time like
this nutritional levels drop and there will
be various strains in the home budget
which makes it necessary for the
vulnerable sections of the society to
neglect child care, nutrition and hcalth.
With all this, what will we have? We will
have a sick nation.

I would say another small thing. Sir,
the BJP Government is trying to befool
the Indian public by having a series of
nuclear explosions but, ultimately,
election results have shown that onion is
more powerful than the bombs. These
people are depicting the price rise as a
local issue but I beg to differ with them. I
would like to say that this price rise is a
national issue. Incomes never rise fast
enough as inflation. In history we know
that inflation is the most powerful cause
of increase in hunger, malnutrition and
consumptive diseases. With facilities for
medical care being inadéquate, it
immediately results in serious
consequences for women and children to
start with, and then the whole nation
suffers. So, I request the hon. Finance
Minister to do something about this.

One more aspect 1 want to say on
onions, Sir, how much money have these
people made out of this? Totally they -
have made something like Rs.. 6,000
crores. Who has made this money?
Where has this money gone? It is
pocketed by onion cartels, middlemen,
commission agents who basically operate
from States ruled by whom? Ruled by the
people who are sitting in the Treasury
Benches. So, I appeal to the hon.
Minister to prevail upon their own
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people, their own cartel so that the
money goes back to the poor. Some way
or \hc other, you have to impose some
tax, some levy* or something on them,
take that moncy and give it back to the
poor.

They collccted the money in order to
fight the elections, and they have lost the
elections. Sa, now' they should refund the
money back to the poor.

SHRI PRAFULL GORADIA
{Gujarat) : Mr. Vice-Chairman, Sir, it has
been a long afternoon and I think a lot of
Members have mentioned onions. 1 feel
that on this side of the House I should
not dodge the question of onions. I think
in the morning Pranabbabu focussed on
onion, then later Jiterndra Prasadji did
the same thing; so did Kamlaji and now
Miss Rebello has done the same thing.
They all have focyssed on, the onion.
Now, we on this side of the
House......(Interruptions)....

SHRIMATI KAMLA SINHA: Onion
has become a symbol of  your
mismanagemeent. ....(Interruptions)....

SHRI PRAFULL GORADIA: I am
not objecting to that.
....(Interruptions).... 1 do realise and 1
realise with some regret and sorrow that
onion was made the hero of the-election
campaign. Garlands were exchanged,
candidates were weighed in bags of
onions, mega dummies were driven
around the streets of Delhi in tempos and
lorries. Very good! This election was, in
fact, a plcbiscite on onions. Now that is
all over.

i My faw: o dEw a6

SHRI PRAFULL GORADIA: 3 @&
A SR A? AW B X A B W So,
that is over. ....(Interruptions).... That
plebiscite is over now. It belongs to the

bygone. But, there are some ongoing, |

permanent onions which are beckoning
we Indians of the possible fate in store
for us. And those permanent onions are
the onion domes of Moscow. Those
beautiful  cathedrals
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domes, onion domemare telling us, as far
as | can get, a message, “Watch out, we
went bankrupt ten years ago, demeaning
the Sovict economy. Perhaps, if you are
not careful, things may be similar for you
in ten years’ time.” I do not think 1 have
to mention it to you. ....(Interruptions)....

SHRI JIBON ROY: You must also
remember that the entire infrastructure
was given by them. ....(Interruptions)....

SHRI PRAFULL GORADIA: I am
grateful for your helpful advice.
«..(Interruptions)...  Bankruptey,  of
course, is underlined by the fact that the
rouble has become valueless. Not many
years ago, it used to command one and a
half dollar or more. Today a dollar
commands thousands of roubles. 1 gather
that from the 17th August, 1998 the
currency that is exchangeable in the
Soviet Union, now Russia, is dollar or. it
is, barter trade. The rouble is not
acceptable in commercial transactions.
This is only underlining the bankruptcy of
the economy in a country which is so
well-endowed, so rich both over the
ground and under the ground. The
question is: What is the connection with
us? The connection with us is that the
genes of our economy are the same or
similar to the genes of the Soviet
economy. Prof. Mahalanobis imported
these genes or seeds from the Soviet
Union. Therefore, it is necessary for us
to watch out. It'is rather like somebody
whose parents are suffering from diabetes
must watch out because for him or her
diabetes may be coming. The same is the
case with heart trouble. It goes by the
genes. ...(Interruptions)... 1 shall continue
to listen to you. Now, the socialistic
pattern of economy, economy being held
by the public sector are still the words
ringing in our ears. The seal foundation
of our economy belongs to that era and
not a great deal has changed since then.
Therefore, 1 would not put blame on this
Government becausc it has not been
done in one month or in one year. I
would also not place the blame on the
previous Finance Ministers or the
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" previous Government or the one Mefore
that or the one before-that and I am not
saying all that out of courtesy to the
many Finance Ministers who are present
here. 1 am saying it because 1 mean so.
Of course, the economy and its problems
are not new. I do not think we have
forgotten — at least, I have not forgotten
— the Press reports which suggested that
we had flown gold to London as girvi in
order to borrow money. I think, it was in
1989 or 1990. Whenever it was, roughly a
decade ago.

SHRI JIBON ROY: The same hon.
Finance Minister.

SHRI PRAFULL GORADIA: Thank
you, Sir. The result’ of all this is, the
Central Government has run up a debt of
Rs. 5,00,000 crores. Sir, Rs. 5,00,000
crores, to my simple knowledge — I am

incidentally not an economist and I have -

no aptitude for statistics and I shall not
bore you with them — is not a little. I

just would like to underline, as I have

understood the economy and the problem
which we are discussing today. That
means, every Indian is carrying a debt of
Rs. 5,000 on his or her head. Sir, Rs.
5,00,000 crores divided by 100 crores
comes to Rs. 5,000. We have a deficit
between what we spend and what we
raise. The gap is about Rs. 1,00,000
crores annually which is Rs. 1,000 per
capita. Then, of course, the great big
interest bill of Rs. 75,000 crores this year,
comes to Rs. 750 debt — rather an
interest bill — which even a baby that
will be born tomorrow will carry on its
head. This is' the reality of the situation.
The day-to-day revenue deficit — routine
expenditure and routine income — is, Rs.
50,000 crores. Now, all this is not built
up in one year or five years or ten years.
1 think, it is really the foundation of our
economy which is defective, rather like
the defective nature of the Soviet
economy which eventually went bankrupt
with all good intentions, with all the

peoples’ management, without capitalists,

without entrepreneurs and without mafia,
_really eating into the economy. I think, it

[RAJYA SABHA]
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was truly a peoples’ State, 1 mean, the
Soviet Union. Why is this happening? It
is happening because we have so many
commitments. You have States like
Jammu and Kashmir and you have the
Seven Sister-States of the North-East.

" Between the two groups of States, we are

spending something like Rs. 21,000 crores
in a -year. This is only the civil

- expenditure. Their security costs, whether

army or paramilitary forces like the BSF,
are extra. But, these are small States,
border States and little States. But, even
our heartland States need grants. Sir,
Uttar Pradesh, our largest and proud
State, needs a grant. The State of Bihar,
our second largest State, need a grant. A
grant under the Finance Commission.
Why I am mentioning the Finance
Commission is, it is a child of the
Constitution and I am only underlining
how deeproated is the potential for waste
of money and potential for inflation. The
inflation and the onion prices have not
created the problem in one day, in one
month or in one year.

SHRI §. VIDUTHALAI VIRUMBI -

(Tamil Nadu): Sir, one minute. The
point is, had there been co-operation
among the Commerce Ministry, the °
Ministry of Agriculture, the Department
of Consumers Affairs and NAFED, this
would not have happened at all. In the
month of August, the Ministry of
Commerce had informed the Ministry of
'Ag:iculture about it. But, how it had not
reached the CAD, we did not know. The

NAFED sent an application seeking

permission to import onions on a paper

_instead of on a prescribed format. That

was on 21st September, 1998. When the
hon. _Commerce Minister...

SHRI PRAFULL GORADIA: Sir, this
is not my time being spent.

SHRI S§. VIDUTHALAI VIRUMBIL:
You can take your time

THE VICE-CHAIRMAN (SHRI MD.
SALIM): You have yielded. That is the
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reason why he is
speaking...... (Inserruptions). ...

SHRI PRAFULL GORADIA: Sir, it
is out of courtesy.

SHRI S. VIDUTHALAI VIRUMBI:
Then, Sir, after one week, they sent this
again on a plain paper. But, only after
the hon. Prime Minister’s direction, it has
been sent on a proper format to the
Ministry. This shows that there was no
governance at all as far as this issue is
concerned. Had there been co-opgration
among the departments, it would not
have happened...... (Interruptions).... The
point I am raising is an important one.
After they gave permission to import
onions, all of a sudden, they announced

that even through OGL onions could be

imported. This enhanced the price of
onions in the international market. They
said that within 48 hours onions could be
airlifted from Iran. All these things have
created confusion and enhanced the price
of onions in the international market and
the people could not afford to buy it.
This is only because of bad governance.

SHRI PRAFULL GORADIA: Mr.
" Vice Chairman, Sir, we should be
provided with a Bill also. Anyway,
comgpg back to the subject, there is an
inbuilt inefficiency. A large State can say,
“Please give me a grant merely because 1
can spend freely and 1 am unable to raise
revenue. Therefore, please give me a
grant.” So, the foundation is very
‘defective. That is the point- I am making.
I will not quote very ancient figures. You
will not believe them. In 1993, just five
years ago, our national debt was Rs. 3
lakh crores, while today it is Rs. 5 lakh
crores. The deficit then was Rs. 40.000
crores, while today it has become rupees
one lakh crores. The interest bill then
was Rs. 35,000 crores. Today it has
become a little over double, that is,
Rs. 75,000 crores. The point 1 am making
is the inbuilt inefficieny that has taken
place. If it goes on like this, the figure
will double again. What has happened in
the last five years will double in the next
five years. But God helps us if there is
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any roanng our runaway inflation, then
clearly bankruptcy will be on the horizon.
1 think unless we get alert and we take
care to avoid this crisis, what had
happened to Moscow ten years ago, will
happen to us, or can happen to us ten
years hence, What happened fo Russia
yesterday,. would happen to India
10MOITOW. ..vves (Interruptions)..,.Will you
take your seat please? I suggest that we
should get down to business and repair
and restructure our economy. Thank you.
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SHRI J. CHITHARANJAN (Kerala):
Mr. Vice-Chairman, Sir, our country is
facing a very serious economic recession
for more than a year. In the industrial
ficld there is' a slew down. Several
industrial companies are in crisis. Their
going down. Some
corporate institutions have said that they
have alrcady reached a bottom line. If
the situation worsens, they cannot exist at’
all.

Regarding- exports, there is a negative
growth. The inflation has almost doubled
since this Government came to power.
Recently we hdave sech  ghe priges of
essential commoditics sky-rocketing.......
especially, onion, potato and all those
primary commodities. Even there, we
know that from 1991 middle onwards, the

liberalisation policies are being
implemented. Government after
Government  were  implementing  the

liberalisation polices. One of the points is
that there should be market economy,
the market should be free, there shall be
no regulations and the market will fix the
prices. That has worked very well in this
case! The prices of onion and potato or
some other commodities have not
registered an increase of 25 per cent or
50 per cent. They have increased by 300
per cent, 400 per cent, 500 per cent! At
the same time, the cultivators are not
benefited. While we were facing a
shortage in onions and this enormous
price ‘rise in several areas, the onion
cultivators could not even harvest their
crops. The same was the case with the
potato cultivators. They did. not get even
the money required for harvesting.
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Ncither the peasants who cultivate here
ror the consumpers are benefited. Both
arc being looted. And we know the
pcople who have looted them. Those who
arc  hoarding, the business, the
middlemen and especially, those who are
engaged in hoarding and black-marketing
have looted both the peasants and the
ordinary consumers. That is what has

happened. And the Government was just.

an onlooker. The Government was very
well aware of all these developments. As
you know, in the last Session itself, these
questions were raised. ‘Things are going
worse; the Government will have to take
certain steps’. That was our request. But
our Finance Minister put up a very brave
face and said, “No, nothing. This is only
a temporary phenomenon; this will not
last for long; after Scptember middle, the
whole thing will be over”. That was the
attitude taken by the Finance Minister.
He had taken a complacent view. I do
not know whether he had taken that view
out of ignorance or due to something
else. (Interruptions). Anyhow, the market
economy has functioned very well with
the result or looting large sections of the
people in the entire country. The
middlemen were pocketing the money.
At the same time, the peasants were
thrown to miseries. (Interruptions).

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Das Gupta, if you have
something to discuss, please go to the
Lobbies and discuss.

SHRI J. CHITHARANIJAN: This
happened not only here. At a time when
this is happened not only here. At a time
when - this is  happening here, the
countrics in our neighbourhood, the
South-East Asian countries, the East-
Asian countries, are facing a financial
and monetary turmoil. They are in a very
serious crisis. And the crisis has now
crept into Japan; it has crept into
newzealand; it has crept into Australia; it
has affected Russia; it is affecting several
countries in Latin America; it is affecting
the European countries also. And it is
feared that the whole crisis is going to
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develop into a global crisis affecting the
entire globi! economy which will be as
devastating as, or much more devastating
than, the crisis that the world had
experiened in the *30s. Why does this
happea? It is because of the policy
pursucd. It is time for us to reconsider
the entire policy of development. The
policy of development that we are
pursuing is a policy that had been
disctated by the IMF and the World
Bank. That we know very well. What is
the result of the policies that we have
been implementing for the last 7 1-2
years? During these 7 12 Years, we have
met with two recessions; one in 1991-92
and 1992-93 and the other during the last
two years, We are facing the second one
during the last two years. The second one
is more devastating and longer than the

first. The path of development that we - -

have adopted has landed us in this
situation. It 4s s0 not only in our case.
The South-East Asian countries and the
East Asian countries have followed these
policies much earlier than us and that has
resulted in a very severe crisis.

5.00 p.m.

Now, the whole policy is being
questioned. In the South Asian countries
and the East Asian countries, when the
crisis devcloped, the IMF had come
forward with certain new prescriptions to
revive them. But what happened? Those
prescriptions had already proved to be of
no use. Those prescriptions could not
save those countries from the crisis; and
that is what is being spoken about the
prescriptions by the experts of the World
Bank. (Interruptions)

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Chitharanjan, you have to
conclude now. But, before that, I have to
take the sense of the House. It is.five
o'clock now. The Short Duration

- Discussion was allotted four hours. Three

speakers are left now who will require
twenty minufes or twenty-five minutes to
complete their speeches and then there
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will be the reply by the Minister. So,
what is your opinion?

DR. BIPLAB. DASGUPTA: Sir, I-

would | suggest
discussion

that you resume the
tomorrow at two o'clock.

' There does not appear to be any major

legislative business ahead of us, Today
also, one minor, inconsequential, Bill has
been brought in. During the last two
days, we did not pass any Bill. 1 suggest
that there is no urgency. We are all tired
today. (Interruptions)

THE VICE-CHAIRMAN (SHRI MD.
SALIM): 1 am not talking about the Bill.
I am talking about the conclusion of the
Short Duration Discussion. How can we
conclude it today?

DR. BIPLAB DASGUPTA: It should
be continued tomorrow, at two o’clock.
SHRI GURUDAS DAS GUPTA: Sir,
may I suggest one thing? Let it be made
clcar that tomorrow, after lunch, the

discussion may kindly restart and the

hon. Finance Minister may kindly reply.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Is it the sense of the House?
Mr. Minister, 1 think, is there any

* problem for you to reply tomorrow?

SHRI YASWANT SINHA: As far as I
am concerned, Mr. Vice-Chairman, I am
comfortable. 1 am prepared to sit and
finish it today. If the sense of the House
is to postpone it until tomorrow, I have
no objection. But I would like to correct
only onc impression, and that is about
the Government Business. We have this
Bill. We have other Bills also. Therefore,
lct us not have the impression that there
is no pressing Government Business.
There is pressing Government Business.
(Interruptions) We already have one
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today, und we have others. There 1s a
Standing Committee...(Interruptions)
THE VIEE»CHAIRMAN (SHRI MD.

SALIM): Dr. Biplab Dasgupta, let him
speak.

SHRI PRANAB MUKHERIJEE: Sir,
as my colleagues have suggested,

perhaps, we can do it this way. We can -

start this discussion tomorrow, after
lunch, and the Finance Minister can reply
to the debate. We can assure the Finance
Minister that whatever Government
Business has come to us, we will dispose
it of. In fact, we were searching for
Government Business. In the last
Business Advisory Committee meeting,
we could not allocate time for any
Government Business because there was
no Government Business. I understand
these Bills are not passed in the Lok
Sabha. But I can assure that no Bill or
Government Business will be kept
pending. We will dispose it of. But as the
hon. Members want to rise today at five
o'clock, I think you can take the sense of
the House. We agree with this proposal.
This Bill will also be taken care of.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): I think this is the sense of the
House; and the Finance Minister has no
problem. We can take wup further
discussion on this tomorrow, Only three
speakers are left and then the Minister
will reply. So, it will be taken up
tomorrow, after lunch. Now, the House
stands adjourned till 11.00 A.M.
tomorrow.

The House then adjourned
at three minutes past five of
the clock till eleven of the
clock on Tuesday, the- 8th
December, 1998.
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